FORM G
INVITATION. FOR EXPRESSION OF INTEREST FOR
Yibeal Tradex Private Limited (IN CIRP)
Engaged in refurbishment and selling of refurbished electronics
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

|| .~ FELEVANTPARTICULARS |

1. | Name of the corporate debtor along with Y beal Tradex Private Limited
PAN & CIN No. _ | AAACYBO73E & U74300WB2016PTC209711

2. | Address of the registered office 9i2A, Topsia Road (South) Kolkata 700046.

3. | URL of websile hitps: fwww.hyperxchange.com/

4. | Details of place where majority of Na fixed assets in name of CD as per information
fixed assets are located avallable’ with RP

5. | Installed capa-cl_ly of ma-n_pmdﬁcts'l'sethas } Non ava nEm&; of wn'fn.rmailbﬂ due to non-

| | cooperation of the CD,

N Ravenue from Operafions in FY 2022-23

B. !Ouanllty and value of main products/

| services sold in last financial year Sale of Product - Rs 14.81 Cr,,
| Sale of Services - Rs, 34.77 Lakhs
7 Number of employees/ worsmen 0
8. | Furiner defals cluding last avalatle | Datail retaied 1o CD can b dtained by sendinig
financial statements (with schedules) an emal lo pbealiradexpuitdibc@gmail.com
of two years, lists of creditors are | List of Creditors will be available al the following
avallable at URL | URL htips #fibbi.gov.infen/elaims/iront-claim-

delalls/18600

9. Eligibilty for resalution zpplicants undet | By sending an emal la

section 25{2)(h) of the Code Is available at URL:| yibealtradexpvilidibc@gmeil.com
10, Lesl date for receipl of expression of merest | 09-Dec2d
|11, Date of issue of p}cvismﬁl_lgl of T

prospective resolulion applicants 19-Dec-24
12, Last date for submission of obgecliéz:ns ’
lopovisonallish _ [20meds 0 00
3| Date of issue of final list of prespective | 31-Dec-24
resolution applicants

| Date of issue of information memorandum, | 05-Jan-25
evaluation matrix and requesl for resalulion
plans lo prospeclive resolution epplicants |~
15 Last date for submission of reselulion plans| 04-Feb-25

16] Process email 1d to submit EOI wbeal:radé;gwitdibc@gmaﬂ<c0m

s

‘Please nole. the 180 days of CIR process gets overon 18.11.2024, howeverlhe RPis in the process of

filling an exclusion application of 77 days and an extension application of 90 days before the Hon'bls
NCLT (Kolkata Bench).

Sdi-

Awishek Gupla

Resoluton Professional

Yibeal Tradex Private Limited

Date 14.11.2024 IP Registrabion No: IBBIAPA-UG3/P-NOUOT35/2017-2018/11499

Blace Kolkata Regeslered address CK-104, Sector 2. Salt Lake Kolkata, Wesl Bengal- 700091
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Registered Office:
IFCI Tower, 61 Nehru Place New Delhi-110 019,Phone: 011-41732000
Website: www.ifciltd.com, CIN : L74899DL1993G0OI1053677

VIFCI

LIMITED

oS T o foifiree

(A Government of India Undertaking)
(MRA TRPIR BT 3UHH)

EXTRACT OF UNAUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED)
FOR THE PERIOD ENDED SEPTEMBER 30, 2024

Standalone Results

R in crores)
Consolidated Results

Year ended | Quarter ended| Quarter ended | Quarter ended| Period ended | Period ended | Year ended
31/03/24 30/09/24 30/06/24 30/09/23 30/09/24 30/09/23 31/03/24
(Audited) | (Unaudited) | (Unaudited) | (Unaudited) [ (Unaudited) | (Unaudited) | (Audited)

Particulars 30/09/24

(Unaudited)

30/06/24
(Unaudited)

30/09/23
(Unaudited)

30/09/24
(Unaudited)

30/09/23
(Unaudited)

1| Total income from operations 300.62 123.19 166.60 423.81 243.98 895.94 785.80 405.12 612.03 1,190.92 936.40 2,114.82
2| Net Profit/ (loss) for the period (before Tax, 0.63 (36.02) 300.51 (35.40) 130.54 483.80 276.68 40.40 519.62 317.08 392.04 747.79
Exceptional and/or Extraordinary items)
B S A Al BT (36.02) 30051 (3540) | 13054 | 48380 | 27475 | 4040 51962 | 31515 | 39154 | 75088
4 2‘91 Profit/ (loss) for the period after Tax (after o4 55 (148.24) 83.77 (169.80) (77.20) 12825 | 184.89 (87.97) 172.76 96.92 43.41 241.05
xceptional and/or Extraordinary items)
5 | Total Comprehensive Income for the period
(Comprising Profit/ (loss) for the period (after (15.67) (166.84) 74.95 (182.51) (84.54) 88.10 2,363.83 333.35 383.57 2,697.18 221.74 575.38
tax) and Other Comprehensive Income (after tax)
6 | Equity share capital (Face Value of Rs.10/- each) 2,613.59 2,613.59 2,489.61 2,613.59 2,489.61 2,489.61 2,613.59 2,613.59 2,489.61 2,613.59 2,489.61 2,489.61
7 | Other equity (as per annual audited balance
sheet as at 31st March) ° ) ° ) ° (1,275.41) ° ° ° ) ° 2,044.63
8 | Earnings per share (not annualised for the
interim periods):
(a)Basic () (0.08) (0.57) 0.34 (0.65) (0.31) 0.52 0.32 (0.41) 0.39 (0.10) (0.18) 0.42
(b)Diluted @) (0.08) (0.57) 0.34 (0.65) (0.31) 0.52 0.32 (0.41) 0.39 (0.10) (0.18) 0.42

Notes:

1 The above financial results were reviewed by the Audit Committee and approved by the Board of Directors at the meeting held on 13th November 2024. These results have been reviewed by
M/s S.Mann and Company, Chartered Accountants.

2 The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirement) Regulations,
2015. The full format of the results are available on the Stock Exchange websites (www.nseindia.com and www.bseindia.com) and on the company's website, www.ifciltd.com.

3 Forthe items referred in Regulation 52(4) of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the pertinent disclosures have been made to Stock Exchange websites
(www.nseindia.com and www.bseindia.com) and on the company's website, www.ifciltd.com.

BY ORDER OF THE BOARD
Sd/-
(Rahul Bhave)

Place: New Delhi Deputy Managing Director

Dated: 13 November 2024

CELLO WORLD LIMITED

(Formerly known as CELLO WORLD PRIVATE LIMITED)

Regd off.: 597/2A Somnath Road, Dabhel, Nani Daman - 396210, Daman & Diu
CIN : L25209DD2018PLC009865

Contact No.: +91 22 6997 0000 Website: www.corporate.celloworld.com
Email: grievance@celloworld.com

EXTRACT OF STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED
FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2024

(% in Lakhs except earning per share)

SHIVAM AUTOTECH LIMITED

CIN: L34300HR2005PLCO081531

Registered Office: 10, st Floor, Tower-A, Emaar Digital Greens,
Sector-61, Golf Course Extension Road, Gurugram, Haryana-122102
Tel: 0124-4698700; Fax: 0124-4698798
Email id: info@shivamautotech.com; Website: www.shivamautotech.com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED SEP 30, 2024
(Rs. in Lakhs)

= SHIVAM

= AUTOTECH LTD

Quarter Ended
ﬁ:)’ Particulars 30.09.2024 | 30.06.2024 | 31.03.2024
(Unaudited) | (Unaudited) (Audited)
1. | Total income from operations (Net) 12,043.36 11,296.60 12,374.07
2.|Net Profit / (Loss) for the period (before tax,
Exceptional and/or Extraordinary items) (1,049.32) (973.58) (688.36)
3. |Net Profit / (Loss) for the period before tax (after
Exceptional and/or Extraordinary items) (1,049.32) (973.58) (688.36)
4.|Net Profit / (Loss) for the period after tax (after
Exceptional and/or Extraordinary items) (1,109.02) (1,033.28) (781.56)
5.|Total comprehensive income for the period
[Comprising Profit / (Loss) for the period (after
tax) and other comprehensive income (after
tax)] (1,121.61) (1,045.87) (885.93)
6. |Equity Share Capital 2,444.44 2,444.44 2,444.44
7. |Other Equity - - -
8. |Earning per Share (of Rs. 2/- each) for continuing
and discontinued operation
Basic (0.91) (0.85) (0.64)
Diluted (0.91) (0.85) (0.64)
Notes:

1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock
Exchanges under Regulation 33 of the SEBI (Listing obligations and Disclosure requirements)
Regulations, 2015. The full format of the Quarterly Results are available on the websites of Stock
exchanges at and www.nseindia.com and www.bseindia.com and also at company's website
www.shivamautotech.com.

2. Previous period figures have been regrouped/rearranged wherever necessary.

For and behalf of Board of Directors of

Shivam Autotech Limited
Sd/-

Neeraj Munjal

Managing Director)

Place : Gurugram
\Date : November 13, 2024

A
daarvi
y 4

AARVI ENCON LIMITED

Engineering ® Manpower ® Outsourcing

CIN: L29290MH1987PLC045499
Reg. Office :- B1-603, Marathon Innova, Marathon Nextgen Complex, G.K. Marg, Lower Parel,
Mumbai - 400013
Tel: +91 22 4049 9999/ +91 22 4049 9937

Standalone Consolidated Email: info@aarviencon.com Website: www.aarviencon.com
Sr Particulars QUARTER ENDED HALF YEAR ENDED | YEAR ENDED QUARTER ENDED HALF YEAR ENDED | YEAR ENDED
No, 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24 | 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24 EXTRACT OF CONSOLIDATED UNAUDITED
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1. | Revenue from operations 24983.43 | 25995.42| 24513.80 | 50978.85| 49144.60 (101617.63 | 49005.79 | 50065.94 | 48896.22 | 99071.73 [ 96073.79 |200026.41 F I NAN c IAL RE s U LTS F o R T H E Q UART E R AN D
. . HALF YEAR ENDED ON SEPTEMBER 30, 2024
2. | Net Profit/(Loss) for the period/year (before Tax, 2793.06 | 2272.84| 2347.05 5065.9 | 4142.38 [ 8162.92 | 11677.06 | 12025.52 | 11758.59 | 23702.58 | 23248.49 | 47500.21
Exceptional and/ or Extraordinary items) (Rs. In Lakhs Except Earning Per Share (EPS)
3. | Net Profit/(Loss) for the period/year before Tax 2793.06 | 2272.84| 2347.05 5065.9 | 4142.38 [ 8162.92 | 11677.06 | 12025.52 | 11758.59 | 23702.58 | 23248.49 | 47500.21 & Particul 3 Months Ended Half Year Ended Year Ended
(after Exceptional and/ or Extraordinary items) : artioutars 30/09/2024] 30/06/2024| 30/09/2023 | 30/09/2024] 30/09/2023 | 31/03/2024
4. | Net Profit/(Loss) for the period (after Tax No. Unaudited | Unaudited Unaudited | Unaudited Unaudited Audited
: Exceptional and/ or Extra%rdinary tems) 2300.77 | 1675.56| 1770.37| 3976.33| 2872.05| 6207.70 | 8678.86 | 891248 | 8658.25 | 17591.34 | 16940.26 | 35618.36 1 | Total Revenue (Net) 12.200.37 | 11,381.32 [ 10,260.04 | 23,581.69 | 20,359.06 |40,847.45
] 2 | Net profit for the period before tax 193.93 282.78 284.18 476.71 650.69 | 1,210.71
5. ;g:ﬁ)'d%g?f[eg;':%;’lzIL”gcgfrT;‘f*l/U(tf;:g)fg;tgﬁax 23114 | 167659 177037 3987.99| 2874.42 | 6211.81| 8784.29| 8890.09 | 8679.51 | 17674.38 | 17000.54 | 35701.01 3 | Net Profit for the period after Tax 21091| 26089| 26139| 47181| 592.90| 1.134.36
and other comprehensive income (after tax)] 4 | Total Comprehensive Income for the 220.68 251.72 278.91 472.41 609.06 | 1,131.42
period (Comprising Profit /Loss for
6. | Equity Share Capital 11044.25 | 10611.55 9750.00 | 11044.25| 9750.00 | 10611.55 | 11044.25 [ 10611.55 | 9750.00 [ 11044.25 | 9750.00 [ 10611.55 the period after Tax and other
7. | Other Equity (Excluding Revaluation Reserve) 60684.74 104310.21 Comprehensive Income (After Tax)
- - 5 | Paid Up Equity Share Capital 1,478.40| 1,478.40| 1,478.40| 1,478.40| 1,478.40| 1,478.40
8. | Earning/(Loss) per Equity share of Rs 5 each Face Value Rs. 10
(not annualised for Quarters) (Face Value Rs. 10)
Basic (in<) 1.05 0.79 0.83 1.84 1.35 2.92 3.69 3.89 377 7.58 7.42 15.60 Other Equity - - -|10,424.98 | 9,640.96 |10,191.68
Diluted (in ) 1.05 0.79 0.83 1.84 1.35 2.92 3.69 3.89 3.77 7.58 7.42 15.60 7 | Earning Per Share 143 1.76 177 3.19 4.01 7.67
(Face Value of Rs. 10 each.)
Notes:
1. The above unaudited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their respective meeting held on November 12, 2024. 8 | Earnings before Interest, Tax, 304.16 378.95 349.07 683.11 775.13 | 1,484.29
Depreciation and Amortization

2. During the quarter, the company made qualified Institutional Placement (QIP) whereby 86,54,000 Equity Shares of the face value of %5 each have been allotted to the Qualified
Institutional Buyers at a price of ¥852 per share (Including a premium of ¥847 per share) aggregating to ¥73,732.08 lakhs. This issue was made in accordance with SEBI (Issue
of Capital and Disclosure Requirements) Regulation, 2018. The said equity shares have been listed on BSE Limited and National Stock exchange of India Limited. Pursuant to the
above allotment, the paid up capital and Securities Premium (net of QIP Issue expenses) of Company increased from ¥10,611.55 lakhs to ¥11,044.25 lakhs and from ¥47,244.57
lakhs to %1,18,123.81 lakhs respectively. Out of above QIP proceed 360,806.98 have been utilized towards the object clause of QIP and the unutlized balance amount has been
temporarily invested in Mutual Funds.

3. Figures for previous financial period have been re-arranged and regrouped whenever necessary.

4. The above is the extract of detail format of Quarterly and half yearly Unaudited Financial Result filed with stock exchanges under regulation 33 of SEBI (Listing and Other
Disclosure Requirements) Regulations, 2015. The full format of quarterly and half yearly Unaudited Financial Results are available on the website of the Stock Exchanges
www.nseindia.com and www.bseindia.com and on the Company's Website www.corporate.celloworld.com

For CELLO WORLD LIMITED

Sd/-
Pradeep G. Rathod
Chairman
DIN - 00027527

Place: Mumbai
Date : November 12, 2024

Notes:

1 The Financial Results were reviewed by the Audit Committee and thereafter approved by the Board
of Directors at its meeting held on Wednesday, November 13 , 2024. The Statutory Auditors of the
Company have issued the Limited Review Report on the said Financial Results of the Company.

2 Theabove is the extracts of the detailed format of the quarter and half year ended Septmber 30, 2024
filed with stock exchange under Regulation 33 of the SEBI (Listing Regulation), 2015. The full
standalone and consolidated financial results for the the quarter and half year ended Septmber 30,
2024 are available on the National Stock Exchange of India Limited (NSE) website i.e
www.nseindia.com and on the Company's website i.e. www.aarviencon.com.

On behalf of the Board of Directors
Sd/-

Virendra D. Sanghavi
Managing Director

Place : Mumbai
Date : November 13, 2024

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
Yibeal Tradex Private Limited (IN CIRP)
Engaged in refurbishment and selling of refurbished electronics

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Dish TV India Ltd

Place: Noida
Date: 13 November 2024

DISH TV INDIA LIMITED RELEVANT PARTICULARS
Corporate office: FC-19, Sector-16A, Noida-201 301 (U.P) E g:zi"cflt:fN?”"”a'e deblor along with fo\f:'YTég‘;ng";VEiLg‘g‘vev‘;zm6PT02097H
Regd. Office: 803, 8th Floor, DLH Park S. V. Road, Goregaon (West), Mumbai - 400062, Maharashtra - -
CIN: L51909MH19B8PLC287553, Tel 0120-5047005/5047000, Fax: 0120-4357078 . At o e muered offee e e o
E-mail: mVESt_OrdeSI.!th'Fom‘ Website: www.dishdZh.com 4. | Details of place where majority of No fixed assets in name of CD as per information
Extract of statement of standalone and consolidated financial results for the quarter and half year ended 30 September 2024 (Rs. In Lacs) fixed assets are located available with RP
Particulars Standalone Consolidated 5. | Installed capacity of main products/ services | Non availability of information due to non-
cooperation of the CD.
Quarter ended Year ended Quarter ended Year ended 6. | Quantity and value of main products/ Revenue from Operations in FY 2022-23
services sold in last financial year Sale of Product - Rs 14.81 Cr.,
30.09.2024 | 30.06.2024 | 30.09.2023 | 30.09.2024 | 30.09.2023 | 31.03.2024 | 30.09.2024 | 30.06.2024 | 30.09.2023 | 30.09.2024 | 30.09.2023 | 31.03.2024 Sale of Services - Rs. 34.77 Lakhs
1. Total income from operations 15,328 19,100 21,604 34,428 45,244 81,622 39,562 45,629 41,915 85,091 97,931 1,85,653 7. | Number of employees/ workmen 0 : ‘
2. Nt Proft/ (Loss)for the perod (before Tax, Exceptional andfor Extraordinery items| 50| 30) | (B8 8| 62|  (673) 86| 17| B8M| 45| 3405 et ot (st | ol o boaatomtoommt
3. Net Profit / (Loss) for the period before tax (after Exceptional and/or Extraordinary items) (4,540) (4,304) (121 (8,844) 186 (81.967) (3,738) (156) 1,779 (3,894) 4,553 (36,864) of two years, lsts of creditors are List of Creditors will be available at the following
4. Net Profit / (Loss) for the period after tax (after Exceptional and/or Extraordinary items) (4,540) (4,304) (133) (8,844) 00| (133,825) (3.736) (156) 541 (3.894) 259 | (196.657) available at URL: ;J:;I';;‘:’;éggb'-g"“‘”’9“’°'a"“5’"°“"°‘a‘m'
5. Total comprehensive income for the period [comprising profit/ (loss) for the period (4,525) (4,311) (184) (8,836) 3| (133844) (3.733) (157) 481 (3,890) 2516 | (1,96,657) 9. | Eligibilty for resolution applicants under | By sending an email to
(after tax) and other comprehensive income (after tax)] section 25(2)(h) of the Code is available at URL: | yibealtradexpvtitdibc@gmail.com
6. Equity Share Capital 18,413 18.413 18.413 18.413 18.413 18.413 18.413 18.413 18.413 18.413 18.413 18.413 ]f Lr’a::e“jf‘eisfu'e’e;e;ﬁ:)jifsf:g;ﬁ;'t"gf°f inerest | 09-Dec-24
7. Other Equity - - (2.79.832) (1,37.104) (2,70,996) - - - (2,97.930) (94,862) (2.94,040) prospective resolution applicants 19-Dec-24
8. Basic and diluted earnings per share ( for continuing and discontinued operations) of (0.24) (0.22) (0.01) (0.46) 0.01 (6.96) (0.19) (0.01) 0.03 (0.20) 0.14 (10.22) 12{ Last date for submission of objections
Re. 1 each (not annualised) (In Rs.) to provisional st 24Dec24
. . 13 Date of issue of final list of prospective 31-Dec-24
Notes: resolution app\ic?nts .
1. The above information is an extract of the detailed format of financial results filed by the company with the stock exchanges under regulation 33 of the SEBI (Listing obligations and Disclosure Requirements) Regulations, 2015. The full format of the above financial results are " :i:ilZ;::ﬁ;;g%tﬁg:::?:2?;2n 05-Jan25
available on the Stock Exchange websites, (www.bseindia.com and www.nseindia.com) and also on Company's website at www.dishdZh.com. plans to prospecive resolution applicants
15.| Last date for submission of resolution plans | 04-Feb-25
2. This financial result has been prepared in accordance with Indian Accounting Standards (Ind AS), the provisions of Companies Act, 2013 (the Act), as applicable and guidelines issued by Securities and Exchange Board of India (SEBI). 16/ Process email id to submit EOI yibealtradexpvitdibc@gmail.com

For and on behalf of the Board of Directors

*Please note, the 180 days of CIR process gets over on 18.11.2024, however the RP is in the process of
filling an exclusion application of 77 days and an extension application of 90 days before the Hon'ble

DISH TV INDIA LIMITED NCLT (Kolkata Bench).
Sdi-
Avishek Gupta
Mr. Manoj Dobhal Resolution Professional
CEO and Whole time Director Yibeal Tradex Private Limited

IP Registration No. IBBI/IPA-003/IP-N000135/2017-2018/11499
Registered address: CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091

Date: 14.11.2024
Place : Kolkata

DIN: 10536036




EKDIN, KOLKATA, 14 NOVEMBER 2024, PAGE 7

P SITEI STl

ey alf—mm RIELCE
SejrafenE aEieE e
g fraem 2fetm co fmr
@izl @iy ete e

BIEe AT FAC A
e weicael wrem
g afr @

Gl FJCET (HTSTIAT]
(SIICIBCH ol G 9 4

from effstawm, 2oife: womi@ sram cire@E 75t
(GRITCH b G 9 5234 | (RLETCP WCa FIT 2fe eyit
ICT SRER ferem Segal Afeql (0o)| (78 W WCH AR
i@ 161 | e AT bETeeR SRR Gorwal dfewa
eIl baifeet | @3 afow wfesta s (AF s s
foRel | (12 CNSRIQR G =0T (IR G T2 (RCECP (ol
2[GiRCeT Segatl Aledl | SICw0! #12 26re Spjfaal 2ea s 3G

Ao Bfea St $od A0 | (8 It et (Eeeane | Segeta

CAIET BT 201 FH (STACAGLR ST I |
S Yfet BTE A | 49 S N ATT A |
AT DACE STI derlal | SETwe
A gATeita e corta ol

G (@ QY 20ACR B | JEIR
A7 2PISIE (ed R 201
0T ST 2Jfeml | o W €2 B
AAOF I (06 ATTLRH | FETe! A

G FMCe-FMce e, (=B (RES
otz 2fore sfee a1 | =fiE Iem et
TITS | (R ©NtAR 9oItd gl
Tegena

=heTl eAFene Fesfica==
8, TR alifd @S, ZGT - add30d
(TN 090 JVOL O35/ 5/ 50 FIF 000 W8S o0bwo WYF www.myhmc.in
FAATS ™ feABTrs
ARATE LA ALY (FTE et
anifEfee 2fyfmrrm @26 an 5 e Fies o 3-T0oR SIg F90= | S (ORISR (34 201w F16, s,
1 5, =iz, (e ARrm g GRmsife 72 GErR ke 0 |

BT R qR wifFd

R 058/F/38-%¢,
oifed 1 35/55/2038

R 03¢/FA/R8-%¢,

-=® T A
y | %5 @ w0 o enEa G was b iz Fihe g ez
wﬁwrﬁﬁwmu%m@mmmﬁﬁm wﬁ:wmﬁfwm Te7 2oyl
:|fg A ST T 2 b o T S g
2@ v mw*ﬁmﬁ?w/ﬁma >m>ﬁﬁnﬁwzﬁ\

{mmlvm—ﬁma < 20w
TSI AACAR Sl
QI 1 TTE, 92 el A
wate R #jferl 2 & io
(AT S SR FACO T |
afr 1 ftme Tewt e

AT % S BT |

il weteel  wreT
Rl

JLIT ST AT @
GTSR Ted) ANCe At
R8N et wrey S
qicers AfeaE (@A ©lg
IRCEBA FCIH (ON92 Ty
AIFICIT AT ST |
Arsif Kifew 84 v
AT g™ AMC
TR | e Todqs S
feml ¢ farafer sty wTeid

TATCZ | QTEewd e
TS FACA 2R |
CSIBMa ©F (It 2052 |

afry fofq acee, “oafas
PRICH 7 T2 AW 303%
a7 v W | @R

PUBLIC NOTICE

NOTICE is hereby given to the General Public
by Messrs. Sri Aranath Logistics Limited
(Formerly known as LMJ Logistics Limited),
lawful lessee of entire Plot No.13 situated at New
Kandla, near West Gate No.1, District —
Gandhidham, Gujarat, that the original lease
deed dated 18.07.2005 between The Board of
Trustees of the Port of Kandla and LMJ
Logistics Limited (presently known as Sri
Aranath Logistics Limited) with regard to ALL
THAT part and parcel of the plot of land
admeasuring 7500 Sq. Mtrs. being the area of
Plot No.13, South of National Highway near West
Gate No.1 situated at New Kandla, District —
Gandhidham, Gujarat, has been misplaced and
not traceable.
Police Complaint has been filed in Hare Street
Police Station on 9" November 2024 and the
said complaint has been received for inquiry
under G.D.E. No.793 dated 9th November, 2024.
If any person has found / is in possession of the
said document, you are requested to contact 033
22300757 | 09769282172 or send the said
documents to the below given address.

Sri Aranath Logistics Limited
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20B, British India Street, 6t Floor, . Kolkata-700069
Ph No. 033 22300757/ 09769282172

Email: sriaranath@gmail.com
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Khardah Municipality
Khardah, North 24 Parganas
E-TENDER NOTICE

Tender Notice Number:
KDHM/31/PWD/01/24-25 to
KDHM/31/PWD/23/24-25.
E-Tender ID: 2024 _MAD_768928
1 to 2024_MAD_768928_23.
Categories of Work: Construction
of Road, Drain, Etc. Last date of
Submission on 29.11 2024 upto
15:00 hours. Details of tender
notice can be seen at www.
khardahmunicipality.in &
http://lwbtenders.gov.in
Sd/-
Nilu Sarkar
Chairman
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WEST BENGAL AGRO INDUSTRIES CORPORATION LTD.
( A Govt. Undertaking )

Registered Office: 23B, Netaji Subhas Road, 3rd Floor, Kolkata-700001
NleT- 277 (3rd Call). 169 to 175/2024-2025 Dated- 13-11-2024
e-Tenders are invited by the Executive Engineer on behalf of
West Bengal Agro Industries Corpn. Ltd, 23B, Netaji Subhas
Road, 3rd Floor, Kolkata-700001 from bonafide and resourceful
Agencies for completion of Civil & Electrical works at Nadia,
Malda, Dakshin Dinajpur, Murshidabad, Bankura, North 24 PGS
and Howrah District. Tender document may be downloaded
from. http://wbtenders.gov.in Bid submission start date- 14-
11-2024 after 9.00 am. Bid submission end date- 29-11-2024

upto 3.00 pm
Date: 13.11.2024
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UTTARPARA-KOTRUNG MUNICIPALITY

e-Tender No.: UKM/PWD/019(e)/2024-25 dt-13.11.2024

1. Upgradation and Rejuvenation of Electrical Installation and
allied works Phase-l at "MahamayaSishu-O-Matrimangal
Kendra" under UttarparaKoutrung Municipality.

Bid Submission Closing Date: 02/12/2024
e-Tender No.: UKM/PWD/016(e)/2024-25(2" Call), dt- 13.11.2024
1. Connection of Branch distribution line with the ESR pipe line
including supplying and laying DI pipe installation of valve and
construction of valve chamber as required complete in all re-
spect at Makhlasasthitala in ward no-20 under Uttarpara-
Kotrung Municipality.

Bid Submission Closing Date: 23/11/2024

For Details: wbtenders.gov.in
Sd/- Chairman,
U.K. Municipality
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